HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

ORDER

NO: 420 - ~ DATED: Q\- o\ ¥S

Sanction is hereby ‘accorded to'the additional allotment of funds in favour of the Subordinate
Courts under Major head 2014-Adm. of Justice, Sub head 0488 Distt.& Sessions Courts and 2030-
Stamps and Registration, under object Head “Salary” for the current year 2015-16 as per annexure to
this Order. The allotment is subject to fulfiliment of following conditions:-

L All financial rules/Orders and instructions issued by the Govt. from time to time shall. be observed
while incurring the expenditure against the allocated amounts.

2. Administrative approvaUT echnical sanction be obtained wherever requirgd before the expenditure is
incurred.

1 The DD will ensure that the expenditure under various budgel heads is kept within the budget
aflocation.

5. The drawing & disbursing officer shall furnish the monrh!y drawl/expenditure  statement
invarjably by the | o of succeeding month.

5 The DDO's shah‘ ensure to book the expenditure as per foﬁawmg classification for proper
accounting:

Major Head 2014 Adm. 0f Justice. .
Sub Head -  0488-Distt & Sessions Judge. -
Minor Head  105-Chvil & Sessions Court

Group Head 0099General.
By Order

: (Ram Singh)
_ Deputy Registrar (Acctts)
“Ne: — /AC Dated: <y - QB =Yoo

1-22 Pr. D&S Judge, Jammu/ SambalKa_thua/ReasilUdhampuriRamban/Kishtwarthaderwah/Poonch/Rajouri /‘
Srinagar/Ganderbal/Budgam/Pulwama/Shopian/Baramulla/Bandipora /Kupwara/Anantnag/Kulgam/Lel/Kargil.

23-31 | Addl D&SJudge,JammuﬂthampuriDoda/Rmourl/KathuafSrmagar/Pulwmna/Ananmangaramul!a /Sopore/
/Handwara

31-34_| I" Addl. District & Sessions Judge Srinagar Jammu/Baramulla

35-36 | 2™ Addl. District & Sessions Judge,Jammu/ Srinagar

37-38 | 3" Add\. District & Sessions Judge, Jammu/Srinagar

39, 4™ Addl. District & Sessions Judge, Srinagar ‘

40-41 | Addl. Distt. Judge (Bank Cases) Jammu/ Srinagar

42 Addl. Distt.Judge (Matrimonial Cases YJammu

43-44 | Spl. Judge Anticorruption Srinagar/Jammu_.

45-46 | Addl Judge Anticorruption Jammu/Srinagar

46-A. | Spl. Judge Anti-corruption, (CBI Cases) Srinagar.

47-68 | C.LM. Jammu/ Samba/Kathua/Udhampur/Reasi/Ramban/ K1shtwar/DodaRajouanoonch/SnnagarlGanderbal/
Budgam/Pulwama/ Shopian/Anantnag/Kulgam//Handwara/ Bandipora/Leh/Kargil/Sopore.

69-82 | Sub Judge Jammu/Ramnagar/Katra/Batote/Bhaderwah/Nowshara/Surankote/Chadoora/V allocuf
Bijbehara/Baramulla/Uri/Pattan/Kupwara.

83 Judge Small Causes Court, Srinagar

84-85 | City Judge Jammw/Srinagar

86-87 | Municipal Magistrate Jammu/Srinagar

88-89 | Special Mobile Magistrate (Tif,) Srinagar/Jammu
90-91 | P&T Magistrate, Srinagar/Jammu

92 Forest Magistate (Sub Judge )Srinagar.

93 | Electricity Magistrate Jammu.

94 Excise Magistrate Jmmu.

95 Spl.Railway Mgst. Jammu, '
96-97 | Addl. Mobile Magistrate (Trf.} Sri Egarlj ammu
98 City Munsiff, Srinagar

99-105 | District Mobile Magistrate (T),Udhampur/Kathua/Doda/Raj ourUPoonch/Anantn;g/ 'Sopore/

106- Munsiff,Jammu/ R.S. Pura/AkhnoorlBlshnah/Samba/Kathua/leauagar/Basohh/Blllawar!Bam/Mahanpur/Chenan|

166 /Majalta/'Udhampur/Reasi/Katra/Mahore/Ramban/Banihial/Gool/Kishiwar/Bhaderwah/Gandoh/Thathri/Kotranka
/Kalakote/Sunderbai/Thanmandi/Budhal/Mendhar/Ganderbal/K angan/Budgam/Charari-sharief/Chadoora/Magam

fPulwama/Tral/Pampore/Shopian/Anantnag/Doorw/Ashmuqam/Shangus/Kulgam/D.H.Pora/Qazigund/Baramulla/

: Tangmarng0myarlDanglwacha/Kupwara/]-landwara,’ranghdar/Sogam/BandnpornlSumbal/Gurez/Nobra
fSankoo/Zanskar. ‘

.| 167 Addl. Munsiff Samba,

168469 | 1" Addl. Munsiff, Srinagar/Jammu (Forest MagYammu)




Page -2-

170-71 2“" Addl. Munsiff, Sr maggrl.lammu - o ' . ' ]

172-73_| 3° Addi. Munsiff,Jammu/ SrJar ‘ '

174-75 | Sub Registrar Jammu/Srins

176 | Treasury Officer Sub TreasurLDistt Court Complex Janipur Jammu.

177, Treasury Officer Sub Treasury Sadar Court Complex Srinagar

178- | Treasury Officer R.S. Pora/Akhnoor/B1shna!SambaIKathua/]-hranagarfBnsholllBlllawar/BamMahempur

249 | /Udhampur/Ramnagar/Chenani/Majita /Reasi/ Kaira/Ramban/Batote/Banihal/Gool/Kishtwar/Bhaderwah/Doda
/Gandoh/Thathri/Rajouri/Nowshara/Kotranka/Kalakote/Sunderbani/Thanamandi/Budhal/Poonch/Surankote
/Mendhar/Ganderbal/Kangan/Budgam/Chandoora/Charari-sharief./Magam/Pulwama/Tral/Pampore/Shopian/
Anantnag/Vailoo/Bijbehara/Dooru/Ashmugam/Shangus/Kulgam/D. H.Pora/Qazigund/Baramulla/Sopore/ -
Pattan/Uri/Tangmarg/Boniyar/Dangiwacha/Kupwara/Handwara/Tanghdar/Sogam/Bandipor/Sumbal/Lel/Nobra/K
argil/Sankoo/Zanskar.

viireeriieneaneennss .. fOI information and n/a. L ‘ J
250 Order file. - ]

' DepuJ;y Registrar (Acctts)u ‘ ‘g/




Annexure “A”

SNo. | District Jammu Salary
1 Pr.D&S Judge, Jammu 50.00
2 Addl.D&S Judge, jammu ‘ 12.00
3 Addl.Disn.Judge (Matrimonial Cases) 12.(}0.
Jammu : _ -
4 Ist. Addi.Distt Judge Jammu 12.00
‘ 5 2™ Addl Distt.Judge Jamrinu 12.007
(6 3" Addl.Distt.Judge Jammu 12.00
‘ 7 Addl.D.J Bank Cases Jammu 12.00
8 Spl.Judge (Anti Corruption)Jammu 12.00
9 Addl D&S Judge (Anti Corruption ) 12.00
Jammu
10 C.J M.Jammu 10.00
11 City Judge Jammu 10.00
12 Excise Mag. Jammu 10.00
13 Muncipal Mag. Jammu 10.00
14 | P&T Mag, Jammu 10.00
15 Electricity Mgst Jammu 10.00
16 Sub- Judge Jammu 10.00
17 | SpL.MM (T) Jammu 10.00
18 Spl.Ra‘ilway‘Mag.Jammu 10.00
19 | SpUAddI.Mob.Mag, Jammu (Under 3% | ——-
Finaﬁce Commission) 7 ‘
20 AddiMM (T) Jammu 10.00
21 Munsiff, Jammu 10700
22 Munsiff R.S.Pura 10.00
23| Munsiff Akhnoor 10.00
28 | Munsiff Bishnah 10.00
25 Forest Mag. Jammu 10.00
2 [ 2% AddIMunsiff,Jammu 10.00
27 [ 3" Munsiff Jammu 7 10.00
28| Addl/SplMob Mag, Jammu _(Under 13" | -oores
Finance Commission)
29 2030-Stamps & Registraticil. 08.00
Sub Registrar, Jammu.




Annexure “A”

District- Reasi.

Finance Commission.

Saliry
‘| 1. | Pr.District & Sessions Judge Reasi 20.00
2. | CTMReasi 10.00
3 | Sub Judge Katra 10.00
3. | Munsiff Reasi 10.00
4 Munsiff Katra - 10.00-
5. | Munsiff Mahore 08.00
6. | Addl./Spl.Mob.Mag Reasi (Under 130 | -—
: Finance Cqmmissiom
District Ramban Salary -
I. | Pr.District & Sessions J ﬁdgc Ramban 20.00
2. | C.JM.Ramban - 10.00
3, [ Sub Judge Batote 10.00
4 | Munsiff Ramban 08.00
5 | Munsiff Banihal 10.00
6. | Munsiff Gool | 10.00
7. | Addl/Spl.Mob.Mag Ramban (Under 13




Annexure “A”

- District Samba.

F.i Pr. District & Sessions Judge Samba 20.00
2. | C.JM.Samba 10.00
3. Munsiﬁ"Samba 10.00
4| Addl Munsiff Samba 10.00 -
5. | AddI/Spl Mob Mag,Samba(Under 13t F.C) | -—

District Kathua Salary
1 . | Pr.D&S Judge, Kathua 20.00
2 | Add1.D&S,Judge Kathua 12.00
3 | C.JM.Kathua o 10.00
4 | Spl/AddiMobMag (Under 13" F.C)Kathua | -— |
5 D.M.M (T) Kathua 10.00
6 | Munsif Kathua _ (v) 08.00

7| Munsift Hiranagar ' 10,00
8 Munsiff Basohli 10.00
9 Munsiff Billawar 10.00
10| Munsiff Bani 10.00
il Munsiff Mahanpur ‘ 10.00

112 Addl.fSpl.Mob.Mag.BilIawar {Under ﬁfF.C_) -

* District Udhampur “Salary
1| Pr.D&S Judge,Udhampur 125.00
2 Add.Distt. Judge Udhampur 12.00
3| C.J.M.Udhampur | 10.00
4 Sub-Judge Ramnagar ) : 10.00
5 Sp]/A&dI.Mob.Mag.Udhampur (U nder 13% |-

Finance Commission) '
6 D.M.M.(T) Udhampur 10.60 o
7 Munsiff Chenani 10.00
8 Munsiff Majalta 1 10.00
9| Munsiff Udhamipur ’ 10.00
10 | AddL/SplMobile Mag, Usoampur (Under | -—v

13* Finance Commission




 Annexure “A”

“Salary |

District Rajouri _
1 Pr.D&S Judge, Rajouri 20.00 -
2 | Addl. D&S Judge, Rajouri 12,00
| 3. [CIM Rajowri 10.00
) 4 Sub-J udg. ¢ Nowshera 112,00
5 Spl./Addl. Mob.Mag.Rajouri (Under 3% [
Finance Commission) ,
16 D M.M. (T) Rajouri 10.00 .
7. | Munsiff Kotranka 10.00 *J "
|8 [ Munsiff, Kalakote - 1000
9 | Munsiff, Sunderbani. 1000 |
10 | Munsiff, Thanamandi‘ (V) 08.00 j
11| Munsiff, Budhal o 10.00
12 | Addi./Spl.Mobile Magistrate, Thanamandi | —
. | (Under 13""Finance Commission) ‘
District Poonch Salary |
"1 | Pr.D&S Judge,Poonch 2000
2 | C.JM., Poonch 10.00 *ﬁ
3 | Sub-Judge Surankote , e 12.00
4 | Spl./Addl. Mobile Magistrate,Poonch [ -
(Under 13" Finance Commission) .
E LD.M.'M. (T) Poonch 10.00
] Munsift Mendhar ‘ o
AddL./Spl.Mobile Magistrate, Surankote | -

| (Under 13" Finance Commission

T

5:
16

7

8

-9 .

10

District Doda Salary

| Pr.D&S Judg Bhaderwah 20.00 g
Addl.Distt.Judge Doda 12.00
CJMDoda 10.00
Sub-Judge Bhaderwah 10.00
Spl./Addl. Mobile Magistrate, Bhaderwah | -
(Under 13™ Finance Commission) .
DMM(T)Doda T10.00
Munsiff Bhaderwah ] 10.00
Munsiff Gandoh |

Munsiff Thathri _

Addl./Spl.Mobile Magistrate, Dodg

(Under 13" Finance Commiission)




Annexure “A”

S.No | Name of the Court Salary J
District Srinagar ]
1. Pr.D&S Judge, Srinagar 5000 |-
2 'Add).D&S ‘Judge, Stinagar 12.00 }
3 Ist. Add1.D&S Judge, Srinagar 12.00 ,
4 2™, Addl.D&S udge, Srinagar - 12.00 J
5 3".. Addl.D&S Judge, Srinagar (V) 08.00
6 4th. AddL.D&S Judge, Srinagar 12.00
7 Add.D.J.(Bank Cases)Srinagar _ (v) 08.00 |
8 Spl.Judge Apticorruption, Srinagar 12.00 '
9 Add].D&S Judge Anti Corruption Sgr.(v) | 08.00 '
10 Spl.Judge Anti-corruption (CBI Cases)Sgr. | 12.00 J
1 C.J.M.Srinagar - 10.00 J
12 Judge Small Causes Court Srinagar IQ.OO ‘
13 City Judge, Srinagar 10.09 ‘
14 Muncipal Mag..S;inagar 10.00 J |
15 Forest Mag,. Srinagar 1000 J
16 | Spl. (M.M)Traffic, Srinagar 10.00 ‘
17 P&T ( Elect) Mag. Srinagar 19.00 1
18 Spl(Addl,Mob.Mag.‘Sgr(Unm.C) ----- | 1
19 Addl. M.M.(T)Srinagar 10.00
20 | IstAddl Munsiff Sgr 10.00
21| 2" Addl.Munsiff,Sgr 1000 |
22 - | 3. Addl. Munsiff,Sgr 1000 |
23| City Munsiff, Sgr 10.00
24| Addl/Spl.Mob.Mag. Pantha Chowk (under | — '
13™ Finance Commission) | ' |
25 2030-Stamps & Registration. 08.00
Sub Registrar, Srinagar : J
SNo | Name of égou_rt. Salary T
[ | District Ganderbal .
1. | Pr.District & Sessions Judge Ganderbal. | 15.00
L2. Chief Judicial Mgst.Ganderbal IO.QO
3. Munsiff Ganderbal 10.00
4. Munsiff Kangan 000 |
5. mGanderbal(under 13" | - —_\
Finance Commission)




Annexure *A”

District Shopian . Salary
I. | Pr.District & Sessions Judge Shopian _ 15.00
2. | Chief Judicial Magistrate.Shopian 10.00
3. | Munsiff Shopian — 10.00
4 AddL./Spl.Mob.Mag. Shopian (Under 13® | —---
Finance Commission)
District Pulwama Salary
1 | Pr.D&S Judge,Pulwama 15.00
2 | AddL.D&S Judge Pulwama - 12.00
3. | C.J.M, Pulwama ' 10.00
4 SpllAddl.Mob.Mag. Pulwama (Under 137 | -----
_ Finance .Commission)
5 | Munsiff,Pulwama 10.00
6. | Munsiff Tral 10.00
7| Munisft Pampore 10.00
8 | Addl./Spl.Mob.Mag. Shoplan (Under 13" | el
.| Finance Commission)
District Baramulla Salary
I. | Pr. D&S Judge, Baramulla - 20.00
2 | Addl.Distt. Judge ‘Baramulla ‘ _12.00
3 | Ist AddLD&S Judge Baramulla 12.00
4 | AddI.D&S Judge, Sopore. 10.00
5| Sub:Judge Pattan _ 10.00
6 | Sub-Judge Baramulia 10.00
7 | Sub-Judge Uri 10.00 .
8 | C.J.M Sopore 1000
9 | Spl/Addi. Mob Mag. Baramulla (Under 13" FC)
10 | Munsiff Tangmarg 1 10.00
11 [ Munsiff Boniyar 10.00
12 | Munsiff Baramulia 10.00
13 | D.M.M (T) .Sopore.. 10.00
14 | Munsiff Dangiwacha (-fabad) 10.00
15 | Addl .Mob. Mag Chandoosa(Under 13" F. C)(v)




Annexure “A”

District Bandipora. : . Salary
1. | Pr.District & Sessions Judge Bandipora 15.00
| 2. | C.J.M. Bandipora 10.00
3. | Munsiff Bandipora 10.00
4 Munsiff Gurez 08.00
- 5. Muns:ﬁ' Sumbal 10.00
6. AddllSpl Mob.Mag. Bnndlpora (Under KLl N
Finance Commtssnon)
District Anantnag Salary
[ | PrD&S Judge,Anantnag 20.00
2 | AddI.D&S Judge Anantnag. 12.00
3 | CIM Anantnag ' 10.00
4 | Sub-Judge Vailoo | 10.00
5 Sub-Judge Bijbehara 7 10.00
6 Spl!Addl Mob.Mag. Anantnag(under 1BYFC) [
7 DMM. (T), Anantnag 10.00
3 Munsiff Anantnag 10.00
9| Munsiff Dooru 10.00
10 Munsiff,Aishmuqam 10.00
11 | Munsiff Shangus * (v) 08.00
12 | Addl./Spl.Mob.Mag. Pahalgam (under 13" ————-
Finance Commission) (V)
District Kulgam Salary
1. | Pr.District & Sessions Judge Klﬂggm 15.00
2. CJIM. Kulgam 10.00
3. | Munsiff Kulgam 10.00
4 | MunsiffD.HPora (v) 08.00
5. | Munsiff Qazigund 10,00
6. | Add1/Spl.Mob Mag Qazigund (under 13" FC |
District Budgam Salary
1| Pr.D&S Judge Budgam | 1500
2 | C.J.M. Budgam 10.00
3 | Sub Judge Chadoora 10.00
4| SpVAdd].Mob Mag Budgam (Under 13° F.C)
&5 | Munsiff Budgam 10.00
6 | Munsiff Char-i-sharief 10.00
7 | Munsiff Chadoora 10.00
8 Munsif Magam 10.00
9 -| Addl Mob. Mag Beerwah (Under 13" FC) ™




. Annexure “A”

District Kupwara Salary
1 | Pr.D&S Jidge Kupwara 15.00
2 | AddL D & S Judge, Handwara 1000
3 | Sub-Judge Kupwara 10.00
4 | CJM Handwara 10.00
5 | Spl/Addl.Mob.Mag, Trehgam (under 13" FC) | --—--
6 | Munsiff,Tangdhar  (v) “To0800
7 | Munsiff Sogam ‘ 10.00
8 | Munsiff, Kupwara 10.00
9 | Munsiff Handwara 10.00
10. | Add/Spl..Mob.Mag.Kralpora (Um.cr B FC) |-
District, Leh Salary
1 | Pr.D&S Judge,Leh 15.00
2 [CIMLeh - 1000
3 | Spl/Addl.Mob.Mag Leh (Under ﬁ“ F. C) (v)
4 | Munsiff, Nobra o 10.00
5. | Add1./Spl.Mob.Mag. Nobra (Under 13" F.C) |-
District Kargil Salary
1 | Pr.D&S Judge Kargil | 15.00
2 | CIM Kargil 10.00
4 | Spl/Adl.Mob.Mag.Kargil (under 13" F.C) (v} | ——
5 | Munsiff,Sankoo | ~T10.00
6 | Munsiff,Zanaskar 10.00
7.

13" Finance Commission) (V)

Add!./Spl.Mob.Mag.Batalik(Drass (Under Z




L
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HIGH COURT OF JAMMU AND KASHM!R AT SRINAGAR

"ORDER '

NO: 430 " DATED: -\ WS

Sanction is hereby accorded to'the additional allotment of funds in favour of the Subordinate

" Courts under Major head 2014-Adm. of Justice, Sub head 0488 Distt.& Sessions Courts and 2030-
Stamps and Registration, under - object Head “Salary” for the current year 2015-16 as per annexure to
this Order. The allotment is subject to fulfillment of following conditions:-

All financial rules/Orders and instructions issued by the Govt. from time to time shall be observed
while incurring the expenditure against the' allocated amounts.

Administrative approval/Technical sanction be obtamed wherever required before the expenditure is
- incurred.,

The DDO will ensure that the expenditure under various budgel head.r is kept within rhe budget
allocation.

The drawing & dzsbursmg officer shall ﬁ.rrmsh the monﬂl[y drawlexpendifure  statemert
invariably by the 10" of succeeding nionth, :

The DDO's shalt ensure to book the expenditure as per fo!lawmg clasnf cation for proper
‘accounfing;

- Major Head 2014 Adm. of Justice. ‘
Sub Head ~ 0488-Distt & Sessions Judge.
Minor Hend  105-Civil & Sessions Court

Group Head  ~ 0099General.
By Order .

{(Rem Singh)
Deputy Registrar (Acctls)

No:. Qg IAC  Dated: Y- oY - DO+

1-22

23-31

Pr. D&S J\k_igé, Jammu// Samba/Kathua/Reasi/Udhampur/Ramban/Kishtwar/Bhaderwah/Poonch/Rajouri /
Srinagar/Ganderbal/Budgam/Pulwama/Shopian/Baramulla/Bandipora /Kupwara/Anantnag/Kulgam/Leh/Kargil,

[ Addl.P&STudge,] ammu/Udhampur/DodNRa_]oun!l(athuafSrmagar!Pulwama!Anantnag/Baramulla /Sopore/
/Handwara

31-34

¥ Add), District & Sessions Judge Srina gar/Jammu/Baramulla

35-36

2" Addl. District & Sessions Judge Jammu/ Srinagar

| 37-38 |
[39.

Addl. District & Sessions Judge, Jammiu/Srina nagar-
4 Addl. District & Sessions Judge, Srinagar

40-41

| Addl. Distt. Judge (Bank Cases) Jaminu/ Srmagar

42

Addl. Distt.Judge (Matrimonial Cases YJammu

43-44

3pl. Judge Anticorruption Srinagar/Jammu

45-46
46-A._

Addi. Judge Anticorruption Jammu/Srinagar
Spl. Judge Anti-corruption, (CBI Cases) Srinagar.

47-68-

C.IM. Jammuw/ Sambafl{athua/UdhampurlReasuRamban/ K|shtwarlDodaRajoun/Poouch/SrmagarfGandelbal/
Budgar/Pulwama/ Shopian/Anantnag/Ku igam//Handwara/ Bandipora/Leh/Kargil/Sopore.

69-82

Sub Judge, Jammu/Ramnagar/Katra/Batote/Bhaderwathowshara/Surankote/ChadooraN ailoo/
_Bijbehara/Baramulla/Uri/Pattan/Kupwara.

83

Judge Small Causes Court, Srinagar

84-85

City Judge Jammu/Srinagar .

P 8687

Municipal Magistrate Jammu!Srmaggr

Special Mobile Magistrate (Trf.) Srinagar/Jammu

'P&T Magistrate, Srinagar/Jammu__

92

g © 1 88-89
#:’; & _ 90-91

93
94

Forest Magistate (Sub Judge )Srinagar.

Electricity Magistrate Jammu,

Excise Magistrate Jmmu.

_Spl.Railway Mgst. Jammu.

96—97

Addl. Mobile Magistrate (Trf.) Sruarl]mnu

98

City Munsiff, Srinagar

99-105

District Mobile Maglstrateﬂ ),Udhampur/Kathua/Doda/Rajouri/Pooncl/Anantnag/Sopore/

106-
166

Munsiff,Jammu/ R.S. Pura/AklmoorfB1shnah/SambafKathuafH1ranagar/BasohllfBﬂlawarfBam/Mahanpur/Chenam
/Ma_]altandhampurfReaslfKatraMahore/Ramban/Ban ihal/Gool/Kishtwar/Bhaderwah/Gandoh/Thathri/K otranka

/Kalakote/Sunderbai/Thanmandi/Budhal/Mendhar/Ganderbal/iKangan/Budgam/Charari- sharief/Chadoora/Magam
/Putwama/Tral/Pampore/Shopian/Anantnag/Doorw/Ashmuqam/Shangus/Kulgam/D.H.Pora/Qazigund/Baramulla/

] Tangmarg/BomyarfDangzwacha/Kupwara/Handu ara/Tan ghdarlSogmwBandlporaJSumbaI/G urez/Nobra
{Sankoo/Zariskar. .

167

Addl. Munsiff Samba.

163169

17 Addl, Munsiff, Srinagar/Jammu (Forest MagJammu).
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District Kishtwar Salary
1. | Pr.District & Sessions Judge : 12.00
Kishtwar
2. | CJ.MKishtwar 10.00
3. | Munsiff Kishtwar 10.00
h !

e




